
,TI-IE TJNIQN DUTIES OF EXCISE (DISTRIBUTION) 

\ AMENDMENT ACT, 1965 

No. 47 OF 1965 
1 

- 

[l'lth December, 1965) 

An Act amend the Union Duties of Excise 

BE it enacted by *arliament in the Sixteenth Year of t h e  Republic 
of India as follows: -\ 

\ 
1. (1) This Act ma be called the Union Duties of Excise (Distri- short 

*bution) Amendment Ac 4 , 1965. title and 

(2) I t  shall come into orce on the 1st day sf April, 1966. k commence- 
ment. 

2. In the b a g  title of Duties of Excise (IXstributYon) Amend- 
ment of 3 oi 1962. Act, 1962 (hereinafter as the principal Act), for the iong title 

words, figures and 14th day of December, 1961", 
the words, figures the 12th day of August, 1965" 
shall be substituted. 

3. In section 2 of the.princi for the words and figures "on Amend- 
each of the articles specified in to this Act, as defined, in Of 

the First Schedule to the and Salt Act, 1944", the Section 2, 

words, brackets and of excise levied and 
collected under the Duties of Excise 

27 of iwa and Customs) Act, 

4. For section 3 of the principal following section shall be ~ ~ ~ ~ ~ ~ t u -  

substituted, namely: - new 
section 
for sec- 
tion 3. 

"3. During each financial year c mmencing on and after the Distribu- a, tlon of a 
1st day of April, 1966, there shall b e .  aid out of the Consolidated par. of 
Fund of India to each of the States s ecified in column 1 of the y$!Q$ of 
Table below such percentage of the istributable Union duties exelse 

\ among 
the 

433 States. 
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of excise as is set it in column 2:- 

TABLE 
--------- 

I 2 

State Percentage 
- . -- . -- 

Andhra Pradesh '. 7'77 
I 

Assam . : : : :  3-32 

Bihar . 10.03 

Gujarat . 4.80 

Jammu and Kashmir . \ . . \  . . . 2-26 

Kerala . 4.16 

Madhga Pradesh . : : \ : : : : : :  7'40 

Madras . . \. . 7- 18 

Maharashtra , . \ .  8.23 

Mysore . : : \  : : : 5-41 

Nagalaild . 2.21 

Orissa . 4.82 

l'unjab . 4.86 

Kalasthan . 5.06 

CJttar Pradesh . 14.98 

West Bengzl . , . \ . 7.51". 
_- 1-- - .... :-- .. ..:. l-: - -..1,2:-. - --. 

Omission 5. The Schedule to the principal Act, shkll be omitted. of Sche- 
dule. '* 


